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Ny

; BEFORE THE NATIONAL GREEN TRIBUNAL
\ PRINCIPAL BENCH, NEW DELHI

ABHISHT KUSUM GUPTA ... APPLICANT
Versus
STATE OF UP & ORS. «..... RESPONDENT

AFFIDAVIT OF CHIEF SECRETARY .STATE OF U.P. IN
COMPLIANCE OF THE ORDER DATED 11.07.2024 PASSED BY
THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

MOST RESPECTFULLY SHOWETH:

I, Manoj Kumar Singh aged about 59 years presently posted as Chief
Secretary, Government of Uttar Pradesh do hereby solemnly affirm and

state on oath as under:

. That I in the abovementioned capacity fully and well conversant
with the facts and circumstances of the case and competent to
swear the present Affidavit.

. That this Hon'ble NGT vides its order dated 11.07.2024 directed

as under:

“...17. Learned Counsel for CPCB has also drawn the attention
of the Tribunal to report “Pollution Source Mapping of
River Hindon and its Tributaries and Restoration Plan for
Polluted Stretches” filed as annexure -1 along with the
report of CPCB dated 09.07.2024 and has submitted that
the said report contains the comprehensive plan for
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restoration of River Hindon and a copy of this report was
also sent to the Chief Secretary of State of UP on
11.08.2023.

18. Learned Counsel for State of UP though submitted that
action taken by Chief Secretary in pursuance to that
report is on record but he could not show any such
material. Hence, we require the Chief Secretary State of
UP to file report disclosing the action which has been
taken/ proposed in pursuance to the report annexure [
above and the timeline for completing the said action...”

. That it is pertinent to mention here that in pursuance to the
directions passed by this Hon’ble NGT vide order dated
17.03.2023, the State of Uttar Pradesh has filed a report dated
06.12.2023.

. That on the receipt of the action plan prepared by Central
Pollution Control Board (hereinafter referred as CPCB) titled
"Pollution Source Mapping of River Hindon and its Tributaries
and Restoration Plan for Polluted Stretches", the Chief Secretary
has issued directions for its implementation vide letter dated
06.11.2023. A copy of letter dated 06.11.2023 is annexed and

marked as Annexure-1.

. That Deponent has reviewed the status of implementation of the
Action Plan prepared by CPCB titled "Pollution Source Mapping
of River Hindon and its Tributaries and Restoration Plan for
Polluted Stretches" on 11™ October, 2024 and issued appropriate
instructions to the concerned departments for its effective and time

bound implementation.
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6. That pursuant to the instructions of the Deponent to ensure the
compliance of the orders of Hon’ble Tribunal, around 470 MT of
mixed solid and C&D waste which was dumped at various places
along the Hindon River in GarhiChaukhandi has been lifted and
sent to collection centres in sectors 25,64 & 72 by the Noida
Authority. Noida Authority has further informed that after
segregation this waste will be disposed as per the provisions of the
Rules in the processing facilities and strict vigil will be kept to
restrict any further illegal dumping in this area. The copy of the
report of Noida Authority dated 13.10.2024 along with the

photographs is annexed and marked as Annexure-2.

7. That the CPCB Plan also identifies that the solid waste is chocking
various drains falling in the river Hindon and its tributaries and
recommends for immediate actions to clear it. The urban Local
Bodies have informed that the identified drains have been cleaned
regularly by removing solid waste from them in their respective

jurisdictions. The details of the drains cleaned are as follows:

District River Drain

Saharanpur Hindon Nagdehi

Dhamola | Numaesh Camp, Kamdhenu

Complex

Muzaftfarnagar | Hindon Dhobi Ghat, Sabzi Mandi,
Shamshanghat in Budhana Town

Kali West | Niyazupurwa, Shamli Road,
Khadarwala, Krishnapuri,
SuzrooVillage (I&II), Nai Basti
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District River Drain
| Khalapar, Mansoorpur
Meerut Hindon Sardhana Drain at Kalina Village
&Baghpat
Ghaziabad Hindon Karedha, Hindon Vihar Left,
&Hapur Hindon Vihar Right, Rahul Vihar
HOTFRRY

The compiled drain cleaning report provided by UPPCB is +s

annexed and marked as Annexure-3.

8. That it is also worthwhile to submit here that Hindon is purely
rain-fed river with a stretch of 400 km and flows through 07
districts of Uttar Pradesh namely Saharanpur, Muzaffarnagar,
Shamli, Baghpat, Meerut, Ghaziabad, and Gautam Buddha Nagar.
It joins the river Yamuna just outside Delhi. Major tributaries of
Hindon are River Kali (West) (Pithlokar village, District Meerut)
and River Krishni (Barnawa village in Baghpat district). Minor
tributaries of Hindon are Pandhoi, Dhamola, Naagdev Rau, and
Chacha Rau (Saharanpur district). Hindon has a catchment area of
7,083 sq. km which has a population of 19 million. The Irrigation
and Water Resources Department has informed that the
Environmental flow in the Hindon River may not be possible as it

is not a perennial river. However, the flow of Hindon River may

be restored through a long term strategy of rejuvenation of water
bodies along it and extensive plantation in the catchment of the

river.
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That the plantation drive has been extensively carried out in the
areas within 5 kilometres of the the Hindon River from 2021-2022
to 2023-2024. As per the information received from the Forest
Department, 7,91,899 saplings have been planted during the
period mentioned above within 5 kilometres of the the Hindon
River. Moreover, the Forest and other Departments have carried
out extensive plantations in the 7 Districts through which Hindon
flows. As per information received from Forest Department, over
2.07 Croreseedlings have been planted from 2021-22 to 2024-25.
A true copy of details of plantation mentioned above is annexed

and marked as Annexure-4.

That the Government has taken up rejuvenation of ponds and
wetlands in the District of Hindon River. As per the information
received from the Rural Development Department, a total of 935
Amrit Sarovars(Ponds) have been rejuvenated in the 7 Districts
through which Hindon flows. The district- wise details are as

follows:

’)U’ A

- % < ;_J‘
c') X [
hc | 9

gtm/
S

.o iy Total Number Of Amrit
District Sarovar (Ponds)
Rejuvenated
DY 1 Saharanpur 217
e 2 Muzaffarnagar 207
3 Shamli 95
- Meerut 152
5 Baghpat 123
6 Ghaziabad 100
7 Gautam buddha nagar 41
Total 935
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11.That it is also significant to mention here that as per the latest
information provided by the Uttar Pradesh Jal Nigam, GoUP, total
sewage generation in Hindon river basin is 943.63 MLD. For
the treatment of sewage, 19 STPs with a total treatment capacity
of 921 MLD are installed. To bridge this gap of 155.68 MLD (as
described in the table below); 07 STPs of capacity 221 MLD are
planned and 01 STP of 32.5 MLD at Muzaffarnagar which is now
under trial run will create total capacity of 1174.5 MLD by March,
2027. Hence, in this way, the gap between sewage generation and
sewage treatment shall be accordingly met out within the

stipulated timeline.

Sewage Generation, Gap and Proposed Action

STP Instailed STP Under
Sewage Construction/
District Generation Installed & Under Timeline
Lp) | Number |Capacity | (MLD) | o oo o oy
(MLD) oposed
1. 1. March,
Saharanpur | 2027
STP (135
MLD)
137.89 01 38 99.89 2 DPR
2. Deoband approved
STP (20 by NMCG.
MLD) Bidding is
under
progress
Ghaziabad 480 10 531.5 - - -
Baghpat 0.10 0 0 0.10 - -
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STP Installed STP Under
Sewage & Construction/
a
District Generation Installed (ML:;) Under Timeline
(MLp) | Number) Capacity Tendering/Pr
(MLD) oposed
Instructions
issued for
appropriate
Meerut pprop
10 0 0 10 - treatment
(Sardhana)
method of
Sardhana
Drain.
1. Shamli
STP (40
MLD)
2. Babri
DOT
STP (05
Mode.
MLD)
Contract
Shamli 33.50 0 0 33.50 3. Banat
Agreement
STP (05 )
s signed on
MLD)
07.10.2024
4. Thana
Bhawan
STP (10
MLD)
utamBudh
171 05 287 0 - -
Nagar
111.14
including
34.45 1
Under trial
Muzaffarnagar MLD 03 64.5 12.19 (32.5 MLD)
run
industrial
discharg
&
07 STP
Total 943.63 19 921 155.68 -
(247.5 MLD)
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12.That with reference to the above table, it is stated that works
related to laying of sewer-line and household connections are still
in progress, therefore the full designed capacity of STPs have not
been fully utilized. Moreover, after establishment of household
connections, the discharge reaching to STPs would be minimized
as presently it is mixed with storm water/ grey water in the drains

also.

13.That the Deponent has made detailed submissions before the
Hon'ble Tribunal in O.A. No. 606 of 2018, Municipal Solid Waste
Management Rules, 2016 and in O.A. No. 593/2017, Paryavaran
Suraksha Samiti and Anr. regarding the paradigm shift in the
approach to the sewage management. The State is now focussing
on restricting the mixing of sewage with drains and to ensure its
flow through a closed sewage network. The submissions made

therein are reproduced below:

"

6. The present liquid waste management systems lacks scientific
approach of sewer network and household connectivity with the
sewer line and are rather designed to treat sewage discharged
in drains under Interception and Diversion of drains approach

Noc%ﬁ?nm where the storm and industrial waste water also gets mixed

with the sewage making the existing capacities for the treatment

inadequate, resulting in to discharge of untreated sewage in the

surface water through drains. The sewage treatment projects,
majorly funded by Government of India under various schemes
like AMRUT &NamamiGange, presently do not focus on

construction of sewer lines and household connections as

-9-
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integrated projects. Moreover, challenges exist with respect to
the affordability of the beneficiary contributions for household
connections. It is further submitted that for smaller towns
where sewage generation is not much, the approach for sewage
management that relies upon septic tank & soak pit along with
Faecal Sludge and Septage Management Plant has been proved

as a better option.

7. That in view of the submissions made as stated above, the
deponent has issued following directions dated 08.09.2024 to
the Principal Secretary, Urban Development, Government of
Uttar Pradesh:

a) The following works related to sewerage must be taken up
under priority from the funds available under AMRUT Scheme

and State Sector:

(i) The works related to house connections must be completed in

the areas where sewer lines have been laid down.

(ii) The works related to laying of sewer line and house
connections in the areas where STP has been completed and
the sewage is not received to the full capacity of the STP or
partially received in the STP.

(iii)  Laying of sewer lines and joining it with trunk sewer for
conveying the sewage to STP in unsewered areas.
(iv)  The laying of sewer lines and house connections to be taken

by on priority by Urban Local Bodies where STPs have been

constructed.

b) All the Urban Local Bodies issue notices to all households and

establishment which are discharging their sewage directly into

-10 -
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the drains for ensuring time bound household connections or

construction of septic tank and soak pit. It has also been

suggested that Balram Model Toilet may be constructed where

adequate space is not available in any household for toilet

construction. These schemes be funded under the individual

household toilet schemes.

¢) The other works under AMRUT and State Sector schemes will

be taken up only after completion of above works.

A true copy of the direction issued by deponent dated 08.09.2024
is annexed and marked as ANNEXURE A-3.

14.That as per the information provided by Uttar Pradesh Pollution

Control Board (UPPCB), it is submitted here that, there are total

366 industries identified in Hindon river basin. Out of 366

industries, 08 units have been dismantled. Out of rest 358

operational units, 30 units are Zero Liquid Discharge based

industries (ZLD). Total effluent generation from industries is

70,818.9 KLD, whereas, total installed treatment capacity of

effluent treatment plants established for the industries is 71,182.9

KLD. District-wise status of effluent generation and treatment

capacities of industries is tabulated below:

S. No. District No. of Dry Process/| Effluent Installed
Industries ZLD generation | Treatment
Industries | (in KLD) Capacity
(in KLLD)
1 Saharanpur 47 2 17,104 17,104
2 Ghaziabad 219 6 13,5429 13,542.9
3 Baghpat 1 0 1,000 1,000

-11 -
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S. No. District No. of Dry Process| Effluent Installed
Industries ZLD generation | Treatment
Industries | (in KLD) Capacity
(in KLD)
4 Meerut 5 2 2,810 2,810
3 Shamli 6 3 3,480 3,480
6 GautamBudh 24 1 3,836 4,200
Nagar
7 | Muzaffarnagar 56 16 29,046 29,046
Total 358 30 70,818.9 71,182.9

It is further submitted that out of 358 operational units, 235 units
are found compliant and 123 units found non- compliant. Out of
123 defaulter units, Show Cause Notices have been issued
against 93 units. Closure orders have been issued against 30 units
under the Water Act, 1974 and environmental compensation of
Rs. 156.26 lakhs have also been imposed. Further, prosecution
has been instituted against 81 defaulting units in Ghaziabad,
Muzaffarnagar, Saharanpur, Gautam Buddh Nagar Districts and
14 ULBs and Authority, before the Court of Special Judicial

Magistrate 1st Class, (Air/Water Pollution) Lucknow.

\S5.That the concerned Urban Local Bodies (ULBs) have cleared the
Garbage from drains during the pre monsoon period in the current
year. Instructions have again be given to Concerned ULBs to
revisit the locations identified by CPCB in its report titled
"Pollution Source Mapping of River Hindon and its Tributaries
and Restoration Plan for Polluted Stretches," to ascertain if|
anygarbage still exists, accordingly action shall be taken to

remove the garbage immediately.

-12 -
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16.That with regards to the removal of encroachments in the Hindon
River, the concerned District Administration have been instructed
to prepare inventory of the encroachments by constituting a joint
team of the officers of Irrigation, Revenue and Police departments
and remove them following due procedure laid down under the

law.

17. That the deponent will ensure that the effective implementation of
the Action Plan will be periodically reviewed through the Field

Monitoring Committees headed by concerned District Magistrate.

18.That I have gone through the contents of the affidavit and the
contents of the same are true and correct as per my knowledge

based on record and legal knowledge.

19.That the Annexures annexed to the present affidavit are correct

and true to my knowledge and belief on the basis of the records.

20.That in pursuance to the directions passed by this Hon’ble NGT an

affidavit is submitted before this Hon’ble NGT for perusal and
)

kind consideration. W
DEPONENT

-13 -
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VERIFICATION:

[ the above named deponent do hereby verify that the contents of
the above affidavit are true and correct to the best of my knowledge and

belief and nothing m&t_‘@&%l(has be‘eﬁ,;gpr}gga ed therefrom.

Verified at .?meon thiﬂ}%'of October, 2024

!

] Luckadw

gxecutid.

v ‘3Weﬂu. e YO
& \dentit y, pelre
‘j:?:\as Sfed! W" -

-14 -
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File N0.81-7005(099)/7/2023-07-, 690
Vf” 1739/2023

HEUI-A1060—200 / 81—-7—2023

vy®,

guf wwr fim,

g Wi,

FOW0 YT |

Qar A,
1-  aw ye wfaa/yqe wfue,

TR fas™ /@R oy, Aegn 9oA vd fafa deasa /

ST g9 Jfenfie e /a9 7 od aefor wangfd /

R va @ GamE e, Sovo IR |

2 g e, ' 3- wugw wfug,
J0%0 S R (A / arier), So%o wgwvT faEwr @t
TGS | G | '
gafaRvr. &9 ¢4 S@ary oRadw -7 s : e 1 04 TaHw 2023

fawa— =g yguwr f=or I gRT GUR “"Pollution Sources Mapping of River Hindon &
its Tributaries and Restoration Plan for Polluted Stretches”, & TATd fparaa= & dad # |

7EIea,

ST favgs angw, dg wgEe e <, Rl g 9 HET—Pl-
14099/36/2022-WQM-II-HO-CPCB-HO3442, Rlier 11082023 & Al Wied TE a1
T PE | I TA D A W DAY UGV P O g AU Wil A
AT U8 39 @ ST & MR W "Pollution Sources Mapping of River Hindon & its
Tributaries and Restoration Plan for Polluted Stretches”, e T daR Ruré # fRved
wﬁmm.mmﬁm,ﬁaﬁzqﬁmﬁwﬁamaﬁzmaﬁ
RGN, U @ O, TEE @ eeddie i @ W sefie uqyel & deum,
¥y Forie T4 Rved 78 & TRIER (3 RveT Rav, S99 s FRal T e &g
17 gfcwic & dau ¥ rddeE wffea &) IRT aRA gL S WA T WHIEE
foraraas &1 s s T 21

2. A U sRa afewwr, % ficel gRT 3l0T0 WEAT-859 /2022 Abhisht Kusum
Gupta Vs State of Uttar Pradesh & Ors. ¥ GTRd Ry RAG 17032023 B Jqureq q =g
ofrg, SoWo YR & sRamaT ¥ URE @ SEied @Y - UAon.EL-127 /81-7—
2023, f3Ai® 05.04.2023 T4 HEAT-TA.GN.A—191,/81—7—2023, &A@ 28.04.2023 TR T
g affy 1T @ T & e g1 RAid 26.07.2023 T4 RAG 28.08.2023 B T
fod B o gH &) 9@ @ IR TRET WU WE-TAUE 278 /81-7 —2023,
fAid 26062023 ERT KA WYl B Rufy o fFd &M 8 OFUE &R W BIes
HifeRer @t &1 f Tod v T @, RFd gRT aER AifeRT Rad svee s
o <& €1

3. o BT UEET PRAV A€ gRT TG Al B AR 79 TR & ST
P MR W JIR "Pollution Sources Mapping of River Hindon & its Tributaries and
Restoration Plan for Polluted Stretches” ¥ifa Ruid & ufr Iy & g g W€ P
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File No.81-7005(099)/7/2023-07-,

@ e g @ 5 I ugEwr Rdaw A ew gER M TeTH W\ @ wid
ryuTeE g s S an Y w9 A mufew W veE ¥ Rifea R Ty 47
gicdie & W ¥ Tad sriadl ¥q v Rt @ wala aferd/ siffe, o
e HifAeRT T@t ¥ waw Tifa € @ o wR ¥ FrERE avar e # ) s
T W Yodb A o RAegall 3 T - W B e fEE dd g ge M
T WH P e § Hd srad @ o adfer B s

4. I W et a1 seE W aquer ghfea v Y @O S @ e
TEiaRY, & Td Goarg gRed RMET, So%0 e Td So%0 NEEUT FRiET A1, o
Call: soenvups@rediffmail.com, ms@uppcb.in T HIfd ©9 | ITAET AT
ST gffEa s
W THe—gAa |
(9 | Wft@)

qady,
Signed by gt @i+X
Ry

Date: 04-11-2023 09:26:10
Reason: Approved
(g oax fim )
= afE|

e e fane ads
gffaf— FrafaRea a1 geemt @ smaws sriad &g ofa -
1- foorfoer, wRwERe, RS, NogeTR, ga=wes, IFTYd,  B1Ys, I,
HOFHE |
2~ U wiyd, Io%0 9gEVT fEer 9, dEae o 3w fdw & g AT f& wERa

R ¥ TEag W o 8Y G SRIAE B Wi I A B GHaEE od U
SUeE BRI A1 GiAREd e |

IS |/,

(ww g )
IR & A |
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Annexure-2

Wmﬁ%ﬁmﬂm

AITST UMErRo] §RT Tl dAIEgS! & gd &F e
WRECT H 66 SUN W AT 470 <4 fo#HioT U9
faeqsr rafIrse Sorar T | foradT |AvsT grferaxor
STRT WITUd Holded Ulgc Adex 25, JdeY 64 IFIX
Jdex 72 G ST MAT| Ut fhar TI7 AU,
3 /fHior U9 faedw ufdrse 50—50 uferd o
AT | (AT U AT | 3 USSPl YoahR T
P SURII FITST UTErdhRoT & HWaex 80 H fRerd
fafor v foedw  Qrufdre gdTHROT b H
JATHIO & oI AT ST |

sHG JAIRTd TG dIES! & S & TG HAECT
DI Flec Bl FHIA B fQIT TIT 8 3R AITST
gTferesNoT gRT ddra-l drs ft o fear 131 B |
afosy ¥ 319 /et va faedw sruf¥rse &l dhA
e Sf¥d rddrdl HRA ® vg S ST
g, Tarey folered &1 fFgad fear Tar 2 |
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1900 Annexure-3

Compliance Status in the matter of Abhist Kusum Gupta vs
State of UP and Ors.

Compliance on Pollution Sources mapping of River Hindon and its tributaries and Restoration plan

for polluted stretches

Saharanpur District

Sl River Tributary/Drains/C Action Points Concerning Action Taken/ Timelin
N anal Agency Remarks e
0.
1. Hindon Nagdehi drain (~ 56 | ¢ Removal of ULB ¢ The cleaning of drains is

km) solid waste. done by Nagar Nigam

Saharanpur. The
2. | Dhamola | Numaesh camp drain | ¢ Removal of ULB photographs of which
(~ 26 km) solid waste. are attached below:
[ ]
3. | Dhamola Kamdhenu complex | e Removal of ULB
drain (~ 26 km) solid waste.

Cleaning of identified drains for removal of silt and solid waste

Nagdehi drain

#% GPS Map - oum. SRR R o GPS Map

1 247001, India

Longitugce

77.61311851979853°

- 26 -
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GPS Map
[Comera Lite]

Saharanpur Rd, Sadak Dudhli, Uttar Pradesh 247122, India

Latitude
29.973147085887657"

Longitude

77.61308818109553°

Altitude

Saturday

_m u GPS Map Camera

rour, Uttar Pradesh, Inda

d, Numysh Carg, Shanrpur,

Ittar Pradesh 24700, Inda

y

00, Saharanpur, Padli Khushalpur, Uttar Pradesh 247001, India

Latitugde Longitude
29.973178886429295° 77.61311851979853
Local 08:22:05 AM Altitude

GMT ( 2:05 AM Saturday

[ T

tar Frackesh




H w5 Map camera -

' L .
Saharanpwr, Uttar Pradesh, inda h . Ssharargur, Uner Pradesn, idie 4 Sahananput, Uttt Pradesh, inda
Murnawh Carng, Sahraret Uner Prackah 261001 ke P € Javva T avak Carg, Sshaangur, Ut Padesh 2401 néu § iy £ Jem Semmah Comp, Sviewrger, Lty Pradat 200N e

Kamdhenu complex drain

y

GPS Map f X/ GPS Map
| Comero Lite | [ Camero Lite |
21, Govind Vihar, Saharanpur, Uttar Pradesh 247001, India 21, Govind Vihar, Saharanpur, Uttar Pradesh 247001, India
Longitude ngitLde
665° 77.578755° 29 7 67° 77.57876333333334°

Altitude 278 meter

Friday, 11.10




B21, Govind Vihar, Saharanpur, Uttar Pradesh 24

Latitoc Longitude Latitude
29.970371666666665° 77.578755°

Altitude 278
Friday, 11.10.2024

ongitude
77578755

GPS Map
| Comera Lite ]

B21, Govind Vihar, Saharanpur, Uttar Pradesh 247001, India




Muzaffarnagar District

1904

NS ) River |[Tributary/ Drains/ Action Concerning Action Taken/ Remarks Timeline
0- Canal Points Agency
1.| Hindo Dhobi Ghat drain- . Removal of | ULB Cleaning of drallns' traversing Quarterly
n Budhana town solid waste. through ULB jurisdiction is
being done regularly for
(Untapped) removal of solid waste and
188.1 Kms maintaining uninterrupted
2.| Hindo [SabziMandidrain- | e Removal of | ULB flow. The photographs of which
n Budhana town solid waste. are attached below:
(Untapped)
188.2 Kms
3.| Hindo [ShamshanGhatdrain-| e Removal of | ULB
n Budhana town solid waste.
(Untapped)
188.4 Kms
NS " River/Drai [Tributary/ )Action Points (Concerning |Action Taken/ Remarks Timeline
0In Drains/ Canal Agency
LB : : :
1. Kali-West  |Niyazupura . Rer.noval of | U Cleaning of _ dr.alr.ls . tra_versmg Quarterly
drain(Untapped) | solid waste. through ULB jurisdiction is being
done regularly for removal of
56.5 Kms solid waste and maintaining
2. heali-West  IShamli Road . Rer.noval of | ULB uninterrupted flow. The
drain(Untapped) solid waste. photographs of which are
attached below:
57.6 Kms
3. Kali-West  |Khadarwala * Rer.noval of | ULB
drain(Tapped solid waste.
with overflow)
57.8 Kms
LB
4. Kali-West  |Krishnapuri ¢ Rer.noval of | U
drain(Tapped solid waste.
with overflow)
57.9 Kms
5. Kali-West Suz'roo village ° Remova] of | ULB
drain (Suzroo solid waste.
village drain +
Nai-
BastiKhalapar
drain + treated
sewage of 32.5
MLD STP)
(Untapped)
60.3 Kms
6. . e Removal of | ULB
Suzroo Suzroo village lid
village drain(2nd order solid waste.
drain & untapped)

-30 -
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(Suzroo NaiBastiKhalapar

village drain |drain (2nd order

+ Nai- & untapped)

BastiKhalap

ar drain +

treated

sewage of

32.5 MLD

STP)

(Untapped)

LB
7. Kali-West ~ [Mansoorpur . Rerlnoval of | U

drain (Untapped) | solid waste.
75.5 Kms

Cleaning of identified drains for removal of silt and solid waste
SHAMLI DRAIN

R S
B
) )
e
Muzaftarmagar, Uttsr Prages!

Uttar Pradesh, In
Masr w1t P caltarnagie, U Pride

atlaneger, Untar Pradesh 251002, gl

BEFORE CLEANING DURING CLEANING AFTER CLEANING
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Krishnpuri+Khadarwala Drain

BEFORE CLEANING DURING CLEANING AFTER CLEANING

NAI BASTI KHALARPUR DRAIN

BEFORE CLEANING DURING CLEANING AFTER CLEANING
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SUJROO DRAIN

BEFORE CLEANING DURING CLEANING AFTER CLEANING

Mansoorpur drain

Before cleaning After Cleaning
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1908

NYAJIPURA DRAIN

BEFORE CLEANING  DURING CLEANING AFTER CLEANING

Mansoorpur drain

Before cleaning After Cleaning
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1909

Shamshan Ghat Drain

Oct 11,2024 11:54:32 AM
Budhana-Muzaffarnagar Ro

Budhana

Saharanpur Division

Uttar Pradesh

Before cleaning After Cleaning

Sabzi Mandi Drain

Oct 12, 2024 91179
A-“ Bud
Saharanpur Divi

e

2 e Ul Prad

Before cleaning After Cleaning



1910

Dhobi Ghat Drain

ol —

L4

) S Sep 22, 2024 10:03:28

ana - SERCRCAREE . Bud

v “Baharanpur DiviSion
= Uttar PradeSE

Before cleaning After Cleaning

NOTE : Apart from cleaning of domestic drains, Directions for regular cleaning of industrial drains
is also issued to the industries falling in catchment of drain. Regular cleaning/ deep silt removal of
industrial drain is being carried out by industries. Photographs are as below :-

Dhandera Drain/ Bejrajpur Drain
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During and After Cleaning
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1912

Meerut & Baghpat District

Tributary . Concer | Action Taken/ Action Proposed Timelin
. . Action .
Sl. No. | River /Drains/C . ning e
Points
anal Agency
1. Hindon | Sardhana | e Solid waste | ULB/ | eThe Nagar Palika Parishad, Sardhana, gets -

drain at | should be | IITigatio | the drains cleaned in the areas falling

Kalina removed n under the municipal limits. Apart from this,

village from the depaitm the cleaning of drains beyond the

(Meerut) drain. en municipal limits is done by the irrigation
department. Currently, the cleaning of

(~230.63 drains has been done by the municipality

km) on 6.6.2024, 8.6.2024, 9.6.2024, 13.7. 2024,
24.8.2024. The photographs of which are
attached below:

o Silt clearance of the drain is proposed once
in three years (Discharge Q>5 to 15
cumec) as per norms in upid, these norms
are for rain/canal water flowing in the
drain. If the other polluted water/ effluent
is being dumped into the drain by some
factory etc and due to that frequent
clearance of drain required then this cost
is not borne by upid but it will be borne by
the concerned department, polluting the
drain water. Silt clearance of sardhna
drain has been done in financial year
2023-24 from km. 0.00 to km 20.800 and
the cost was approximately 42.00 lakh.

Cleaning of Sardhana drains for removal of solid waste

- . - .
yor o - ' Bls]
’ ’fn.- %ﬁ. - Bk OFS man Curmare

Sardhana, Uttar Pradesh, India PRl T e el < , Uttar Prades
| AJR74275, Sardhana, Uttar Pradesh 250342, India e g 7+ Shans - Binauli Rd, <
A Lat 20.138817*
= - » Long 77.61315% ais F ipr
Ggoogle # 09/06/24 01:49 PM GMT +056:30 * Google &%

= e

06)06/)24 12:08B PM GMT +05:30
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z’j GP3 Map Camera > r'?.? GPS Map Camera

Sardhana, Uttar Pradesh, India : Sardhana, Uttar Pradesh, India
AJRT7 4L prdbans - Binsuli Rd, Sardhans, Untiar Sradesh a) C7P, Sardhans - Bina, sardhana, Uttar Pradesh
250342, India {
2 P
Long 77613268 o R ong 776132
B 06/06/24 12:08 PM GMT +05:30 2 6/06/24 12:08 PM GMT +05:
- - . . -

— —— N X 3 : A N ) -]
- ) 07 Mag Carvara o . 2 Bl ©FS Mup Camars

Sardhana, Uttar Pradesh, India ’ N » Sardhana, Uttar Pradesh, India
AJR7+C7P, Sardhana - Binaull Rd, Sadhana, Uttar Pradesh 7 rahana < Binaull Rd, Sarghana, Uttar Pradash
280342, India Al
Lat 29141052° .
69 Nl Sy 77813314°
AT +08:30 i W 06/08/24 12:12 PM GMT +05:30

-39 -



Ghaziabad & Hapur District

1914

S1 | River Tributary/Drains/Canal | Action Points | Concerning| Action Taken/ Action | Timeli
. Agency Proposed ne
N
o.
1 | Hindon Jawli drain (First Order) | ¢ Removal of ULB e Cleaning of  drains -
Untapped Solid waste traversing through ULB
(Approx. 300.13 km) jurisdiction is being done
regularly for removal of
2 | Hindon Raj Nagar extension drain | ¢ Removal of ULB solid waste and
(First Order) Untapped Solid waste. maintaining
(Approx. 307.09 km) uninterrupted flow. The
3 | Hindon Karedha Drain e Removal of ULB photographs of which are
(First Order) Untapped Solid waste attached below:
(Approx. 309.44 km)
4 | Hindon Hindon Vihar Left (First | « Removal of ULB
Order) Solid waste
Untapped
(Approx. 310.73 km)
5 | Hindon Hindon Vihar Right (First
Order)
Untapped
(Approx. 310.73 km)
6 | Hindon Rahul Vihar Drain (First | ¢ Removal of ULB
Order) Untapped Solid waste.
(Approx. 317.24 km)
7 | Dasna Bhoorgarhi - Kalugarhi | ¢« Removal of ULB
Drain Drain (Second Order) Solid waste
(First Untapped o
Order) Kalugarhi drain joins
Bhoorgarhidrain and
forms Dasna drain
Dasna B.S. Road Drain(Second | ¢ Removal of ULB
8 | Drain Order) Untapped Solid waste.
(First
Order)
Sl. | River Tributary/Drai | Action Points Concernin | Action Taken/ Action Timeli
N ns/Canal g Agency Proposed ne
0.
1 | Shahdara Sahibabad Drain |¢ Removal of Solid ULB Cleaning of drains -
drain  (First | (Second Order of | waste. traversing through
Order of River | River = Yamuna) ULB  jurisdiction is
Yamuna) Tapped being done regularly
2 | Shahdara Indirapuri Drain |¢ Removal of Solid ULB for removal of solid
drain  (First| (Second Order of | waste. waste and maintaining
Order of River| River = Yamuna) uninterrupted flow.
Yamuna) Untapped The photographs of
3 | Shahdara Banthala drain e Removal of Solid ULB which are attached
drain  (First| (Third Order of below:
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1915

Order of River| River =~ Yamuna) | waste.
Yamuna) Untapped
Location  near
receiving
Industrial
effluent

4 | Shahdara Banthala drain ULB
drain (First| (Third Order of
Order of River| River = Yamuna)
Yamuna) Untapped

Location before
confluence with
Indirapuri drain

Cleaning of identified drains for removal of silt and solid waste

Karedha Drain
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1916

Hindon Vihar Right

{ il
—cakdbinad W IIY

Rahul Vihar Drain
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1918

Annexure-4

9 fI9TT gRT fRve A<l U4 SOl 9e® Al @ fhAr
(0 & 05 foHio & oTId) aY 2021—22 ¥ 2023—24 H RN

T geTRIYT &7 fqavor
THET 2021-22 | 2022-23 | 2023-24 | G AN
UISPIEIE 3100 3400 59200 65700
JIREEFRE 20000 0 0 20000
T 162900 | 137550 | 121991 | 429441
RS 16500 21658 10700 48858
EHRS 11000 15400 0 26400
S god BT AN | 213500 178008 191891 583399
MR 0 20000 0 20000
AT 0 48200 0 48200
HABRAYR 50300 58800 31200 140300
GERAYR g AT | 50300 127000 | 31200 | 508500
RS SF T AT | 263800 305008 223091 791899
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1919
foera aut § a7 faWrT vd oy Srder A9 §R1 WU § SR T geIRIY 6 TR

w0 SIS BT A 2024—25 2023—24 2022—23 2021—22
0 T 3= AT T 3= AT T 3= AT T 3= AT
fourT | fwmr fourT | fwmr fourT | fwmr fourT | fwmr
1 2 3 4 5 6 7 8 9 10 11 12 13 14
1 |*Ra 378388| 3120400] 3498788] 273318 2555319] 2828637| 594830 2506779] 3101609| 764332| 2433826 3198158
2 |amroa 204850 1405948 1610798] 205700] 1174798] 1380498| 291000 1176710] 1467710] 250000 1104297 1354297
EES 100582 1128172] 1228754 109300] 1055967| 1165267 154279| 1067668 1221947] 289825 976583] 1266408
4 |gereex 374236 4123871 4498107| 461258| 3594132| 4055390 965734| 3346489 4312223 1093674] 2926224| 4019898
5 |miormEre 126283 1153729] 1280012 163493] 1165231 1328724] 264787| 926897 1191684] 176000] 951585 1127585
6 |TaagETR 187859] 1020427| 1208286 182325] 1429377| 1611702 392787 1109668| 1502455 331100 778855 1109955
AT XS g WS 1372198| 11952547| 13324745 1395394| 10974824 12370218] 2663417| 10134211| 12797628 2904931 9171370] 12076301
7 |gorRR 656800 2825487| 3482287| 256000] 2728831 2984831| 311300 1861636] 2172936 548100] 2473477| 3021577
8 [WERIR 108516] 3655646] 3764162| 172550] 3375114 3547664 128500 2387500 2516000] 232400 3069325| 3301725
9 | =mwen 228815 1340857| 1569672] 235100] 1169995 1405095 202400 829200 1031600| 240500 1068645| 1309145
10 |FRrarferd 766732 o 766732 931478 0 931478 764000 0| 764000| 1086455 0] 1086455
AT AERAGR I 1760863 7821990 9582853 1595128] 7273940| 8869068| 1406200 5078336 6484536| 2107455| 6611447| 8718902
AT 3133061 19774537 22907598| 2990522| 18248764| 21239286 4069617| 15212547| 19282164| 5012386 15782817| 20795203
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